CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
CHENNAI

Regional Bench — Court No. III

Excise Misc. [EH] Application No. 40152 of 2019
(on behalf of Appellant/Respondent)

In
Excise Appeal No. 41208 of 2013
(Arising out of Order-in-Appeal No. 123 and 124/2013 (M-IV) dated 25.03.2013

passed by the Commissioner of Customs, Central Excise & Service Tax (Appeals),
Chennai-I Commissionerate)

M/s. Southern Wires, : Appellant
No. 398 (Old No. 766), Poonamalle High Road,
Kilpauk, Chennai — 600 010

VERSUS

The Commissioner of G.S.T. & Central Excise, : Respondent
Chennai North Commissionerate,

26/1, Mahatma Gandhi Road, Nungambakkam,

Chennai - 600 034

WITH

Excise Misc. [EH] Application No. 40153 of 2019
(on behalf of Appellant/Respondent)

In
Excise Appeal No. 41209 of 2013

(Arising out of Order-in-Appeal No. 123 and 124/2013 (M-IV) dated 25.03.2013
passed by the Commissioner of Customs, Central Excise & Service Tax (Appeals),
Chennai-I Commissionerate)

M/s. Southern Wires, : Appellant
No. 398 (Old No. 766), Poonamalle High Road,
Kilpauk, Chennai - 600 010

VERSUS

The Commissioner of G.S.T. & Central Excise, : Respondent
Chennai North Commissionerate,

26/1, Mahatma Gandhi Road, Nungambakkam,

Chennai - 600 034

APPEARANCE:
Shri. R. Anish Kumar, Advocate for the Appellant

Shri. S. Govindarajan, Authorized Representative for the Respondent



CORAM:

HON’BLE MS. SULEKHA BEEVI C.S., MEMBER (JUDICIAL)
HON’'BLE MR. MADHU MOHAN DAMODHAR, MEMBER(TECHNICAL)

MISC ORDER NOs. 40253-40254 / 2019

DATE OF HEARING: 29.04.2019
DATE OF DECISION: 29.04.2019

PER BENCH :

The above Miscellaneous Applications for early hearing have been
filed by the appellant seeking out-of-turn hearing of the appeals stating the

ground that the issue is covered by the Tribunal’s order.

2. The Miscellaneous Applications for early hearing are allowed. Registry

is directed to list the appeals for hearing on 31.05.2019.

(Dictated and pronounced in open court)

(SULEKHA BEEVI C.S.)
MEMBER (JUDICIAL)

(MADHU MOHAN DAMODHAR)
MEMBER (TECHNICAL)
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